
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE BENCH 

AT CHENNAI 

 

OA No 11 OF  2024 (SZ) 
And 

OA No 193 OF 2023 (SZ) 

     
IN THE MATTER OF:  

S. SIVAIAH NAIDU        ……. Applicant 

Vs 
MINISTRY OF ENVIRONMENT FOREST AND CLIMATE CHANGE & OTHERS 
 …. Respondents 

 
      And 
SUO MOTU          ……. Applicant 

Vs 
SPECIAL CHIEF SECRETARY TO GOVT. OF ANDHRA PRADESH DEPARTMENT 
OF ENVIRONMENT FOREST SCIENCE AND TECHNOLOGY & OTHERS 
  
 …. Respondents 
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STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH 
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    It is certified that all the documents contained in the above annexure are true copies.  

 

        Date: 10.08.2024 
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